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1. Union of Ind1a through Secreta~,

inis~ry of Defence, Govt. of India,
N w Del.1.

2. commander, HQ 9 , Armoured Brigade,
c/o 56 APO.

..App_icants/Respondents

By Advocate Sri S. Singh
versus

Sri Anil urnarSingh,
or ing as Accountant-cum-Man ger,

In Cavalier Gas Servicer RIo 350 Block Colony,
·ear Cantonment oard Pump ·ouse,
Babina (Jhan :...

.Responden~/Applicant

ORDER

RAJAN, J.

The Union of Ind:"ais ~reView applicant in th1s

ca e. lhe grounds for review do no sati fy t.ne

requirements for revie since only errors apraren on
t~e face of records could find ~he groun For revie~ .
.As could be se n in the r view app c tion many of

, /c err

~ been dealt wi~h vide para 5 of the order under revie .
rela e to lega is ue and ground (0) h s a ready
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2. In vi w of the above as the condi ions for revie
are not satisf~ as required vide order 47 Rule 1 C.?C

read ith section 22(1 F Of AT Act 13 :, the revie
is rej c v~·

ernber-JMemoer-A

Ins/


